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SH. BHARAT PRASHAR,Central
DISTRICT JUDGE|
(COMMERCIAL COURT)-01
(w.e.f - 20.07.2021)

2 SH. RAJNEESH KR. GUPTA,Central INil
DISTRICT JUDGE
(COMMERCIAL COURT)-02

3 SH. MAHESH CHANDERCentral INil
GUPTA, DISTRICT JUDGE
(COMMERCIAL COURT)-03

4 IMS. NISHA SAXENA DISTRICT(Central CS (COMM)- |19.10.202 [05.07.202| 259 DAYS YES NIL 3 DAYS
JUDGE (COMMERCIAL 1491/2020 o 1
COURT)-04
CS (COMM)- |11.01.2019|13.07.202| 914 DAYS YES NIL 8 DAYS
89/2019 1
CS (COMM)- |01.12.2020(13.07.202| 224 DAYS NO NIL 2 DAYS
1761/2020 1 ( DECIDE
DON
IAPPLICAT]
CS (COMM)- |02.07.201(17.07.202| 746 DAYS YES NIL 3 DAYS
977/2019 9 1
OMP 16.08.2019(12.07.202| 696 DAYS NO NIL 1 DAY
(COMM)- 1 (PETITIO
79/2019 NU/S34
ARBITRA
5 ISH. ASHWANI KUMAR(Central INil

SARPAL DISTRICT JUDGE
(COMMERCIAL COURT)-05

6 SH. MANMOHAN SHARMACentral INOTE : In view of Covid-19 pandimic in view of the various judgment of
DISTRICT JUDGE Hon'ble Supereme Court of India(stating from Suo motio writ petition dated|
(COMMERCIAL COURT)-06 23-03-2020)

7 SH. Dinesh Bhatt, DISTRICTWest INil

JUDGE (COMMERCIAL)-01

8 ISH. GURDEEP SINGH,West INil
DISTRICT JUDGE
(COMMERCIAL COURT)-02

9 SH. SANJEEV JAIN, DISTRICTNew Delhi [Nil
JUDGE (COMMERCIAL|
COURT)-01

10 SH. GURVINDER PAL SINGH,New Delhi [Nil
[DISTRICT JUDGE
(COMMERCIAL COURT)-02

11 SH. SANJIV JAIN, DISTRICTNew Delhi [Nil

JUDGE (COMMERCIAL
COURT)-03
12 ISH. PREM KUMARSouth INil

BHARTWAL, DISTRICT JUDGE
(COMMERCIAL)-01

13 SH. VINAY KUMAR KHANNA,South INil
DISTRICT JUDGE
(COMMERCIAL COURT)-02

14 SH. RAJ KUMAR CHAUHAN,South-East [Nil
DISTRICT JUDGE|
(COMMERCIAL)-01

15 MS. RAJ RANI MITRA,South-East |Nil

DISTRICT JUDGE
(COMMERCIAL COURT)-02

16 SH. SANJAY SHARMA-I,[East INil
DISTRICT JUDGE

(COMMERCIAL)




17

IMS. SARITA BIRBAL, DISTRICT|
JUDGE, (COMMERCIAL|
COURT)

(w.e.f- 20.07.2021)

North-East

INil

18

IMS. NIVEDITA ANIL SHARMA,
DISTRICT JUDGE
(COMMERCIAL)-01

Shahdara

19

IMS. SUKHVINDER KAUR,
DISTRICT
JUDGE(COMMERCIAL)-02

Shahdara

INil

20 SH. VINOD KUMAR, DISTRICTNorth-West Nil
JUDGE (COMMERCIAL)

21 MS. BARKHA GUPTA,North INil
DISTRICT JUDGE
(COMMERCIAL)

22 SH. HARISH DUDANIL,SOUTH INil
DISTRICT JUDGEWEST

(COMMERCIAL)
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